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Details of CSR Projects in District Auraiva taken up during FY 2014-15

Sl Thrust Area Approved CSR Programme Amount
No. (T in lacs)
1. Infrastructure Construction of CC Road along the outer 428

boundary of GAIL Pata, Khanpur

2. Infrastructure Construction of Road (3.5 Km) from 1203
Banka Purva to Pata Station via Pata
Village
3. Education/ UP Block Excellence Programme 42
Literacy covering 100 Government Primary

Enhancement Schools in Bhagyanagar Block and Pata,
Mamrejpur, Sahnagra-Bankapurva and

Mamrejpur
4. Healthcare/ Establishment of a Comprehensive Eve 57
Medical Care Unit in Auraiya
5. Healthcare/ Providing Blankets to Poors through 22
Medical Public Representatives
6.  Healthcare/ HIV Prevention through Mass Awareness, 21.1
Medical STI Treatment and HIV Testing through

STI Clinic for Truckers

ToTar 2854

Agreement with foreign countries for import of petroleum products

2667. SHRI P. BHATTACHARYA:
SHRI K. C. TYAGI:
DR. KANWAR DEEP SINGH:
KUMARI SELIJA:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

{a) the details of agreements entered into by India with other countries for the

import of o1l and petroleum products for the year 2014-15;

{b) whether there is any proposal for buying oil and petroleum products on the

spot market, and

{c) if so, the quantum of oil proposed to be purchased under that arrangement

during the said period?
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THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (¢) The Public Sector
01l Companies, i.e. Indian Oil Corporation Ltd. (IOCL), Bharat Petroleum Corporation
Ltd.(BPCL), Hindustan Petroleum Corporation Ltd. (HPCL) and Mangalore Refinery
Petrochemicals Ltd.(MRPL) mmport crude oil and petroleum products through Term
Contract and Spot purchase. The details of import of Crude Oil and Petroleum

Products are given in Statement.

Statement

Agreement with foreign countries for import of petroleum products.

Name of the Company Crude oil import in 2014-15 (in MMT)

Term Spot Total
1I0CL 39.81 12.63 52.44
BPCL 14.78 338 18.16
HPCL 10.88 2.15 13.03
MRPL 12.16 0.86 13.02

Name of the Company Petroleum products imports in 2014-15 (in MMT)

Term Spot Total
1OCL 437 0.54 491
BPCL 1.930 — 1.930
HPCL 1.48 0.094 1.574

MRPL — — —

Increase in demand of natural gas

2668. SHRI A.U. SINGH DEO:
SHRI RAVI PRAKASH VERMA:

Will the Minister of PETROLEUM AND NATURAIL GAS be pleased to state:

{a) whether it 1s a fact that the demand of natural gas during the Twelfth Plan
1s likely to grow by about 19.2 per cent to meet the incremental requirement of
power, fertilizer and other industries;

{b) 1if so, whether any study has been conducted to find out the percentage of
growth of demand of natural gas in the country;

{c) if so, the details thereof;

(d) whether there is any shortage of natural gas for power, fertilizer and other
industries, if so, the details thereof; and

{(e) the steps taken by the Central Government to meet the required demand?



